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  Shri Balkrishna K Bhonde, Assistant Manager authorised to 

appear on behalf of M/s Jolly Board Ltd, submits that appellant 
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E/89256/2013 

desires to withdraw the appeal.  Accordingly, the appeal is dismissed 

as withdrawn.  

(Dictated and pronounced in open Court) 

 

(Ajay Sharma) 

Member (Judicial) 

(C J Mathew) 

Member (Technical) 

  

 

//SR 

 
 


